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Term and Conditions for Auction Of Four Photocopier Machines, and Other

Furniture Articles (as mentioned in the auction notice) to be held on Dated 25™

10

11

July 2018 at 2.30 PM at Patiala House Courts, New Delhi

The bidders/ participants have to deposit Rs.10,000/- each as security amount with

care Taking Branch, Patiala House Courts, New Delhi in order to participant in the
bid on dated 25™ July 2018 by 1.00 PM. '

The Reserve price of four Photo‘copief Machindlhas been fixed Rs.16,000/-i.e. @ of
Rs. 4000/- each. i

The Reserve price of 05 Steel Almirahs, 15 Locks, 4 Heat Convectors, 10 Steel

Tables, One Vaccum Cleaners, 03 Tea Kettles, 05 Desert Cooler, 05 Water Jugs, 27

Wall Clock, 50 Chairs, Approx. 400-500 Kg Raddi (Waste Papers) has been fixed at
Rs. 6000/- collectively.

The each bidder has to submit his / her identity proof/address proof in order to
participate in the auction proceeding in addition to the security deposit of Rs.
10,000/-each.

Auction of the four Photocopier Machines as well as other furniture articles (as
mentioned in the auction notice) shall be on the “As is where is basis.”

The Successful bidder/bidders have to deposit the entire amount of bids after the

completion of the auction proceedings or on fall of hammer.

The Security deposit of all unsucessful bidders shall be returned forthwith on the

completion of auction proceeding. The Second highest bidder's security deposit shall -

not be returned until the deposition of entire amount by the first suceessful bidder.

In case first Successful bidders of respective auctions of articles mentioned above
fail to deposit the full amount of respective bids for the four Photocopiers Machines

and other furniture article, (as mentioned in the auction notice), Condemnation
Board has the discretion to consider second highest bidder, if board deems it
appropriate.

"

If successful bidderifails to deposit the full and final bid amount of condemned

artciles, the security deposit of Rs.10,000/- will be forefeited.

The Condemnation Board has right to cancel the auction proceedings, if members of
the board think it appropriate. ‘

Finalisation of auction proceedings shall be subject to the confirmaiton of the Ld.
District & Sessions Judge, Patiala House Courts, New Delhi.




